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The hon_Minister has stated that he
haz made the fund non-divertible, but
the State Governments know how to
make it divertible, Therefore, 1t is
very essential that Government must
have a monitoring from the Centre to
see the way in which the money is
spent. This is very important. How
are You going to ensurs this®

SHRI OM MEHTA; First of all, let
me say that ours is a non-violent
Government We do not believe in
twisting of arms.

Secondly, 1 have already saij that
Wwe are trying to see that by the end
of this financial year the Stutes send
their projects to us <o that we can
scrutinise and approve them It s not
that no work is going on. The work is
going on, But if the project: arc ap-
proved, more impetus will be given to
the work that 1s <going on I must
also tell the hon. Member that we are
again going to have some meetings
with the Chiet Ministers of the States.
impressing upon them that it 15 very
essential that whatever moncy is be-
ing given to them and whatever money
tey are putting from their own
State Plans, is used and that they
must gear up their machinery for
spending it. I am also going to visit
the States just after this Parliament
sesgion. We are going to have dis-
cuggions there to finalise the Plans

Amendment of Delhi Sikp Gurudwars
Management Act

03 SHRI R, S. PANDEY:
CH. RAM PRAKASH:

Will the Minister of
AFFAIRS be pleaseq to state:

(a) whethey Delhi Sikh Gurudwara
Management Boarq has requested the
Gevernment for the amendment of
certain clauses of the Delhi Sikh
Gurudwara Management Act; and

HOME

(b) if go, the decision of Govern-
ment thereon?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL &
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMEN-
TARY  AFFAIRS (SHRI OM
MEHTA): (a) and (b), The Delhi
Sikh Gurudwara Management Com-
mittee has requested for amendment
of certain provisions of the Delhi Sikh
Gurudwaras Act, 1871, The matter is
receiving attention

Power Schemes for Techno-economic
Appraisal daring 1975-7¢

*211. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of EN-
ERGY be pleased to state:

(a) whether the Centra} Electricity
Authorily has received any schemes
fo; techno-economic appraisa] during
1975-786;

(b) if so, the total number of such
scuemes; and

(¢) whether CEA hag cleareq the
schemes technically?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) fo
(c). A statement is lajd on the Table
of the House o

Statement

During the year 1975-76, 27 new
hydro electric schemes were receiv-
ed in the Central Electricity Autho-
rity of which 8 schemeg have so far
been technically cleared by the
CEA. Reviseg cost estimateg were
received in respect of 15 schemesg of
which 2 have so far been technically
cleared by the CEA,

2. As regards thermal projects, 15
<chemes were receiveq during 1875-78
in the CEA of which 5 schemes have
been technically cleared so far. Omn
the Transmission side, 52 schemes
fn respect of tranemission and
distribution and 15 schemes in
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respect of inter-State/inter-Regional
Lines were received. Of these, 22
transmission and distribution schemeg
and 9 schemeg for inter-State/inter-
Regiomal lines have go far been tech-
nically cleared by the CEA.

In respect of power development
3chemes for the Union Territories, 14
schemes were received of which 12
have been techmcally cleared, A
scheme for the establishment of a
Regional Load Despatch Centre for
the North-Eastern Regional Electricity
Board was also recciveq during 1975~
76 and has been technically cleared
by the CEA.

SHRI RAGHUNANDAN LAL
BHATIA: Nowadays, the thinking is
that thermal power plant_, will be put
up mnear the coal pit-heads. May I
know from the hon, Minister whether
the planning of thermal powcr plants
near the coa] pitheads has been under-
taken hy the CEA and, if so, what is
the progress made?

THE MINISTER OF FNERGY
(SHRI K. C. PANT): The thermal
power stationg that are to come up
cannot all be near the coal pitheads.
Some of them may come up in other
areag alsp depending upon the concen.
tration of consumption. That hag also
to be taken into account Transmission
and distribution costs are alse a tactor
to be kept in mind.

SHRI RAGHUNANDAN LAL
BHATIA: May I know from the hon.
Minister if the CEA is rendering tech~
nica] assistance in foreign countries
also jn the matter of formulating
thermal projects and conmstructing
thermal power stations.

SHRI K. C. PANT: No direct tech-
nical asistance is given, But Iif any
technical assistance is needed within
the country: or in the BHEL, that of
course will be given.
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SHRI RANABAHADUR SINGH:
The hon. Minister has just told us that
some of the thermal power stations
might be situated away from the coal
pit-heads. May I know from the hon.
Minister what will be the mode of
transportation of coal for such thermal
power stations which are awzy from
the coal pit-heaas.

SHRI K. C. PANT: Today. mostly it
is by rail. Road is not excluded. In
the future, one can even think of pipe-
line transportation. But these are
matters to be consiwlercd case by case.

Scientists working in Research Pro-
Jecty in Science Laboratoriey

*212. SHRI ARJUN SETHI: Will
the Minister of PLANNING be pleas-
ed to state:

(a) the number of sctentisg' who
are working in the research projects
in variouy science laboratorigg under
the Centrpl Government; and

(b) whether these scientists have
invented many indigenous processes
to set up industries without the help
of foreign technica] know-how? .

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
SANKAR GHOSE): (a) According to
the data available, the number of
scientists and engineers, excluding the
supporting personnel, working in the
R&D Bstablishments of the Central
Qovernment ag nn 81st March, 1978
was 33,845 approximately.





